
I-IIGI-I COURT OF JAMMU AND KASUMIR 
(Office of the Registrar General at Srinagar) 

* * * * 

NOTICE 

U r- 
No: iD Da ted :  2. ).. - V I) .). 

  

I-Ion' ble the Chief' Justice has been pleased to COflVCflC a 

condolence meeting iii the Conference I-tall of' Srinagar Wing of the 

II irh Court at 1 0: 1 5 am sharp on 23.07.2019 to condole [lie sad 

(lcnuse of' Shri Kuldecp Singh Club, Reader, Nigh Court of J&K 

who expired on 1 9111 July, 20 1 9, 

In (his connection, all oifcers/officia1s of' the Main Wing 

ri ii:i,ai' WI hg of' the 1-I Igh Court are requested to participate in 

I lie said nice! ing. 

(S a J) '/Dh1 
Registit J./(;j,tflJ 

No:  i ! J ( j  /W (. Daled:  ):'.  

(. o PY  ol the a hove to rwa rdcd to: 
• lri ticipal Secretary In 1lon'lilc the Chief' Justice 1 ugh Court ol JK. Srinagar. 

2. Secretary to lton'hle Mr. Justice 
.ini in formation 01 their 1_ordsh I ps 

Rcgist rar \/igi  lance. 1-1 igh Court of' J&K. Srinagar. 
Rcwstrar Rules. High Cçurt  of' .1&K, Srinagar. 
Registrar .1 udicial 1! igli Court of J&K Srinagar lot' in! orniation and with the request II 

ci rciilite the same amongst all concerned and also to make all necessary arrangements Iii 
I illS coiiiiect inn. 

n •  r\(ld it nna1 Rcgistrar-cum-flcnch Secrctary. Main Wing Srinagar ftr in lormation and with 
I lic request to circulate the same amongst il I the concerned. 

Jegis1 



Time Event 

10.05 a.m Officers of the Registry and Staff of the Registry assemble 

in the Conference Hall of the High Court. 

10.13 a.m Hon'ble Judges proceed to the Conference Hall of the 

High Court. 

10.14. a.m Hon'ble the Chief Justice and Hon'ble Judges arrive in the 

Conference Hall of the High Court. 

10.15 a.m The Registrar General seeks permission of Hon'ble the 

Chief Justice to commence the proceedings. 

10.16 a.m The Registrar General gives the service profile of 

Late Sh. Kuldeep Singh Chib. 

10.18 a.m Address of Hon'ble the Chief Justice. 

Hon'ble the Dignitaries and participants observe one 

minute's silence to mourn the demise of Sh. Kuldeep 

Singh Chib. 

The Registrar General seeks permission of Hon'ble the 

Chief Justice to close the proceedings. 

S.No 

:1. 

HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR 

Minute to minute programme regarding condolence reference of 

Sh. Kuldeep Singh Chib, Reader to be held on 23.07.2019 at 10.15 am sharp 

in the Conference Hall of the High Court of J&K at Srinagar.  
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